710.

b)

To Fill up Vacant Posts in Police Force

SH. BALRAJ KUNDU, MLA.: Will the Home Minister be
pleased to state:-

Whether it is a fact that there is shortage of female Inspector, Sub-Inspector and
Constable in the Police force in State; and

if so, the total number of vacant posts of female Inspector, Sub-Inspector and
Constable in the State police force togetherwith the steps taken or likely to be
taken by the government to fill up the said vacant posts alongwith the details
thereof?

SHRI ANIL V1J, HON’BLE HOME MINISTER, HARYANA

Sir, a statement is laid on the table of the House



Statement referred to in reply to un-starred question No. 710.

a) It is submitted that at present, Sanctioned/ Posted strength of Female Inspector, Sub

Inspector and Constable is as under:-

Sr. No. Name of Post Sanctioned | Posted Vacant

1 Inspector 84 83 1

2 Sub Inspector 276 218 58

3 Constable 4138 2814 1324
Total 4498 3115 1383

b) In this regard, it is submitted that following steps have been taken to fill up the vacant

posts of Female Staff i.e Inspector, Sub-Inspector and Constables in Police Department

of Haryana State.

i)

iii)

A requisition to fill up 65 Female Sub-Inspector (General Duty) was sent to the
Secretary, Haryana Staff Selection Commission, Panchkula and same were
advertised by HSSC. The final result has been declared by the Commission and
process is on to enroll them in Police department.

A requisition to fill up 1100 Female Constables (General Duty) was sent to the
Secretary, Haryana Staff Selection Commission, Panchkula and same were
advertised by HSSC. The final result has been declared by the Commission but
the recommendation is still awaited from Haryana Staff Selection Commission,
Panchkula.

A requisition to fill up 698 posts of Female Constables for HAP Durga-1 was
sent to the Secretary, Haryana Staff Selection Commission, Panchkula and same
were advertised by HSSC. The recruitment process is going on.

A proposal for conversion of 1000 posts of Male Constable to Female
Constable has been sent to Government on temporary basis vide this office U.O
No. 1442/E(I1)-I dated 31.01.2022 which is under consideration with the State
Govt.
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